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BEFORE THE REG STRAR PANKAJ BHANDARI

Crim nal Appeal No(s) . 990/ 2013

G VENKATANARAYANAN Appel | ant (s)
VERSUS

STATE OF TAM L NADU TR. CBI Respondent ( s)

(with office report)
Date : 29/10/2014 This appeal was called on for hearing today.

For Appell ant(s)
M. C. Y. Dhinoja, Adv.
Ms. Uttara Babbar, Adv.

For Respondent (s)
Ms. Shipra Shukla, Adv.
M. B. V. Bal aram Das, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
Despite | ast opportunity, additional docunments have not
been fil ed. The same may be filed during the course of the
day.
Regi stry to process the matter for listing before the
Hon' bl e Court, as per rules.
( PANKAJ BHANDARI )
Regi strar
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